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RESUME OF WORK DONE BY LOK SABHA DURING THE SIXTH SESSION
OF SIXTH LOK SABHA—NOVEMBER-DECEMBER, 1978

1. DURATION OF SESSION

Date of commencement . . . . 20th November, 1978
Date of adjournment sine die . . . . 23rd December, 1978
Date of prorogation . . . . . 26th December, 1978
Number of days of sittings . 13

Number of hours of sittings ., . . 155 hours and 5 minutes
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SUMMARY

Bills panding at the end of the last Session . . . . .
Bills introduced . . . . . . . . . .
Bills opposed at introduction stage . . . . . . .
Bills passed by Rajya Sabha and laid on the Table . . .
Bills raturnad by Rajya Sabha with amcndmenn,-'rocommendalmns and
laid on the Table | . . . . .
Bills passed . . . . . . . . .
Bills ncgatived . . . . . . . . .
Bilis withdrawn . . . . . . . . .

Bills part-discussed . . . . . . . . . .
M tions tor adjournment of debate on Bill adopted . . .
Bills referred to Scleet Committee . . . . .
Bills refereed to Joint Committee . . . . .

Bills originating in and referred to Joint Committee by Rajya Sabha in
i et of which motions for concurrence were adopted by Lok Sabha

Bills pzading at the end of the session pide para No. ||G5 of Lok Sabha ﬁulle-
tin Part II, dated 6-1-1979 . . . . . .

17
Nit
Nil
Nil
Nil
Nil
Nil

Nil

30
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ad 23C) by Shri Y. P

234, 238 a
Shastri.

Bill, 1977

48 The Delhi Sales T. eal) Bill, 3 -
1978 by Shri K.a:‘walgmﬂph. 2:!-12-1915

39 The Constitution (Amendment)
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3. CALLING ATTENTION STATEMENTS

Name of the  Time

Sl Bncf Subject Name of the
No. Member who called Minister taken
attention
Date of
Statement
1 2 3 4 5
HM.

1 Increasing trend of communal riots Shri M. V.

in the country, and in Aligarh .n
particular where riots have been
continuing for the last two months.

2 Reported strike by port and dock
workers and its repercussion on
loading and unload:g operations
in the port areas on public
exchequer,

8 Reported outbreak of encephalitis in
an epidemic form in Uttar Pradesh,
Bihar and other parts of the country
and the steps taken by Govern-
ment to check it.

4 qu:oned shortage of diesel, kerosene
oil and other petroleum ucts
in the country, particularly in

a, Punjab, Rajasthan and
Uttar Pradesh.

Chandrasckhara
Murthy

Shri Amar
n

Shri Yadvendra
Dutt

Shri K. Lakkappa

Shri Dhanik Lal c—27
Mandal

20-11-19%8
Shri Chand Ram o350
21-11-1978

Shri Jagdambi 043
Prasad Yadav

' ee-13-1978

Shri H.N. Bahuguna 0—50
23-11-1978

Reported fall in the prices of agri- Dr. Ramji firgh Shri Surjit Singh 0—56

cultural products particularly of
rice, jowar and bajra as compared
to industrial products and agricul-
tural inputs.

6. Reported shortage of coal in many
parts of the country resulting in
hardship to the people.

7. Reported cyclonic storm in Gujarat
Tamil N:Ju and other parts of the
country ‘resulting in heavy loss of
life and property.

8. Reported atrocities by landlords on

arijan families in Bajitpur, Dis-

trict Begusarai (Bihar) on 15
November, 1978

Shri Harikesh
Bahadur

Shri Mukhtiar
Singh Malik

Shri Janardhena
Poojary

Barnala

24-11-1978

Shri P. o0—26
Ramachandran

27-11-1978

Shri Surjit Singh 0—44
Barnala

28-11-1978
Shri 8. D. Patil o0—28

29-11-1978

15
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No. of Divisions held . .

2 3 4 5
H. M.
9. Re&ortcd strike by Plnrmncuti of Shn Rajendra Shri J bi  o0—4g2
vernment and sémi-Government Kumar Sharma Pri Yadav
i in Delh: causing -
great incoavenience to the public. 3o-11-1978
10, Reported strike by the non-teaching Shri Anant Ram Dr. Prata 0—20
staff of Delhi Univensity. Jaiswal Chandra Chunder
4-12-1978
11, Original documents signed by the Shri Mukhtiar Shri Dhanik Lal 0—36
late President regarding Proclama-  Singh Matik Muandal
tion of Emergency on 25 June,
1975 which were reported to be 5-12-1978
12, Reported distortion of facts about Shri Chitta Basu Shri Atal Bihari  o—gg
Jarimu aod Kashmir {Fgflnnq Vajpayee
a recent report of the Study
Panel and the reaction of the Gov- 6-12-1978
~ ernriént thereto.
13, Reported fallin foreign trade. Shri Nirmal Shri Mohan o—3g0
b Chaodia Jein  Dharia® -
13-12-1978
14, Reportedfailure of the Food Cor- Shri Chandmm Singti  Shri Bhamu 057
g rationr of indim to procure Ragi, Pratap Singh
addy, . Jawar snd Cotton in various -
parts of the country, particularly 18-12-1978
in Karnataka, resulting in sale of
these products at distress prices in
the open market by the farmersand
steps taken by the Government
to ensure remunerative prices to
the farmers.
15, Reported agreement between China  Shri Brij Bhushan Shri Atal Bihari o—39
and France for supply of nuclear Tiwari Vajpayee
lant and technology to China by
France ander ~authorisation of 19-12-1978
16. R=22>7ted suscemive incid+nts invol- Shri Chitta Basu Shri Dhanik Lal o0-—32
ving killing of Harijan tenants by Mandal
landlords in Bihar particularly in
Kaila and Chainpur villages. 20-12-1978
17. Reported desloyment of B.S.F. Shri Harikesh Shri Dhanik Lal o—as
and C.R.P. in Bihar to control the  Bahadur Mandal
situation created due to agitation
by anti-reservationists the 21-12-1978
mage to Railway , dis-
ruption of railway lines and tele-
cations in the State,
4 DIVISIONS

*Statement laid on the Table,



17
5. FINANCIAL BUSINESS

Date Date Time

Subject of of ) taken
presentation discussion

(i) Railway Budget H. M.

Demands for Excess Grants 30-11-78 20-12-78 Discussion arid Voting
in respect of jthe Budget on Demands for Excess
(Railways) for 1976-77 Grants (Railways).

Supplementary Demands for 30-14-78 20-12-78 Discussion and Voting

Grants in respect of  the on $upplementary De-
Budget (Railways) for 1978-79 mands for Grants
(Railways).

(§i) General Budgcé

1

( *2—45

Supplementary Demands for 1-12-78 21-12-58 Discussion and Voting 4~—32
rants in respect of  the on Supplementary De-
Budget (General) for 1978-79 mands for Grans
(General).
Demands for Excess Grants in - 20-10-78 —
respect of the Budget (Ge-
neral) for 1976-77.
6. LEAVE OF ABSENGE
Sk, Name of Member Period for which Date when
No. leave granted leave
. granted
1. Thakur Girija Nandan Singh . 17-7-78 to 31-8-98 b
2. Shri T. A. Pai . . . + 20-11-78 to 22-12-78

3. Shri Dharmasinhbbai Patd . . 20-11-78 to 22-12-78

4. Shri Keshavrao Dhondge . ' . 1-8-%8 to g1-8-78 and k 19-12-78

20-11-78 to 5-12-78

5. Shri K. 8. Chavda . . . . 20-11-78 to 22-12-78
6. Sbri Annasaheb Magar . . .+  20-11-78 to 22-12-98
9. Shri Krishna Chandra Halder . 20-11-78 to 22-12-78
8. Dr. Baldev Prakash . . 20-11-78 to ga-12-78 J

*Discussed together.
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() Motious undrr Rule 388 for snspension of Rule

Sl.

Briel subject

Member

Date on
which
motion
moved

Time
Taken Remarks

Suspension of part of syb- Shri
rule (2) of Rulegrswhich
reads ‘not i
half-an-hour in duration
in its application to the
motion that this House
do consider the Third
R of the Committee
of Privileges.

Suspension of part of sub-
rule (2) of Rule 315
which reads “not ex-
ceeding half-an-hour in
duration and such de-
bate shall not refer to the
idetails of the report fur-
t ther than is necessary to
make out a case for the
consideration of the re-
wport by the House, in
+its  application to the
motion that this House
do consider the Third
Report of the Committee
of Privileges.

e

Morarji R.
Desai. ‘.

Shri Jyotirmoy
Bosu.

7-13-78 )

Withdrawn
by leave of
House.

71278 L o 387
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- __ 8 OATH OR AFFIRMATION

8L ! Language of oath/ " Daee
No. Name Comstituency  State affirmation

1. Shrimati Indira Nehru Chikmagalur Karnataka Kannada (Afirmation)  20-11-78.

-

Gandhi.
2. Shri Ajit Kumar Mehta Samastipur ﬁlﬁu’ S Hindi (affirmation) - - 4-13-78
g. Shri Syed Liaguat Fatechpur  Uttar Pra- Hindi (Oath) . 8-12-7%
. Husain. desh
v
A
L]
’
. .



9. OBITUARY REFERENCES

SI . Name and particulars of Date of Date on Time Remarks
No. Membership death which taken
v reference
i i made
-
H. M.
1. Shri Pattiam Gopalan, Mem- 27-9-78, ar.;-n_qa 1
ber of the Fourth Lok Sabha. '
2. Shri N° P- Damodaran, Mem- 11-10-78 20-11-78
ber of the First Lok $Sabha.
3. Shri Shambhu Nath  Shukla, 21-10-98  20-13-98 | °
Member of the Constituent )
Awsembly, the Provisional
Parliament and Fourth Lok
Sabha. \ O=—07
4. Shri Deorac S. Patil, Membér a22-10-78"  20-11-78
of the Third and Fourth
Lok Sabha. :
5. Shrimati T. Vedakumari, Mem- g1-10-78 20-11-78
ber of the Second Lok Sabha
6. Dr. Jivraj Mehta, Member of %-11-78 20-11-78
the Constituent Assembly and
Fifth Lok Sabha. J
7. Shri S. Balasubramaiam, Mem- 18-11-78 23-11- [—
ber of the First Lok Sabha. s11-78
8. Shri Surya Narain Singh, Sitt~ 14-12-78 14-12-78 Ome1 After obitu
ing Member of Lok Sabha, - 4 eferences.
House was
adjourned
P for the day.
9. Shri Mohan Lal Bakliwal, 21-12-78 23-12-78 0—02 '
Member of the Second
and Third Lok Sabha.
10. PAPERS LAID ON THE TABLE
(i) By Government 577
(if) By Private Members . . Nil

21



11. PERSONAL EXPLANATIONS UNDER RULE gs7

ing Satyagraha at Nagpur on the 27th
November, 1978 and his arrest there.

381, Brief subject Name of Member
No. who made the Date Time
personal explanation takem
H. M.
1. Press reports about Shri Ram Vilas Shri Ram Vilas 80-11-78 O—12
Paswan'salieged involvementin violent  Paswan.
incidents d:n!hg golling in the bye-
election to Lok Sabha from Samastipur
constituency and his arrest as a result
thereof.
.2, Injury caused to Shri Vasant Sathe dur- Shri Vasant Sathe 30-11-98 0—0g

12. PETITIONS

-Presented ‘'by Members . . . . . . 4.

23



t4. PRIVILEGE MATTERS

'. Dodai'pql'thcl-lomé_.

Brief subject

i

'é% ﬁ §§§ s

-----

-----

Shri Morarji R.
Desai.

Fifth Lok Sabha on

) on the question of privilege
Indira Gandhi, former Prime

6LS

i e

truction, intimidation, harasment
institution of false cases against certain officials

llecting information for answerto a
certain question in the

who were col
Marati Litd.

1. Consideration of Third Report of the Committee

That Shrimati Indi
RKM&@‘:M
i D

E.EE“EE

1

e

S
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14. QUESTIONS
(i) STARRED?
Number of Questions put down in Question Lists for Oral Answers . *490°

Number of Questions orally answered . . . . . 162

(ii) UNSTARRED

Number of Questions put down in Question Lists for Written answers

and written answers furnished v e e e e e . w3
(iii) SHORT NOTICE

Number of Questions put down in Short Notice Question Lists . 2

Number of Questions orally answered . . . . . . 2

*Includes 10 Starred Questions withdrawn by the Members/deleted from the Lists/
transferred from one Ministry to another.

*sIncludes 81 Unstarred Questions withdrawn by the Members/deleted from the Listsf
transferred from one Ministry to another.
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15. RESIGNATION BY MEMBER

Name State Constituency Date Date Date
fram of of

which publica- announ-
resigna-  tion in cement in
tion took Bulletin the
effect and House
Notifi-
cation
in

Gazette

Shri S. D. Somasun- TamilNadu  Thanjavur 16-11-78  16-11-78 20-11-78
A i1 Nad

28



29

e, nuei..O o
3o (8)L womoas qum ‘smireq wo
padopy 2aedy or o gl-rigr (Mg 'WH UYS P®I (3)g womddg  podxo we Sumikad 3] noEIYRou jo
‘W H

womRnD
PITINTO “Ip pus

1maumredagy wy®)  Juaow jo paAOmw OgMm wy/vonmnsuoy “oN

remay HAnsuny suny,  (Hueq PqURW Jo wondsg/apnry waigng L]

uonmporry  Kroppeyy (1)

SNOILNTOSTH "9



P
-pRpPu0dou wogeiU] d
gommey] PU® nnauly 1 [SII00 JO wamoull o@ o soud JageRunmy
(comsog @y 9L61-B1-61
Hu!.wq_h.u gL61-51-1
ﬂnm!.n_uqmﬁ (womsseg
papaame | wonesiuy \ 05 Smpnprd) @.&m ‘soosd SR{pUT] O
e padipy P ouly | w*.la gléi-g-¥z ¥ ey urezeN] (WXE] LYS gﬁgﬂvu&vjiﬂ—dﬂch.—o%ﬁ
- ‘W ‘H
L s ¥ g

fmaom PAAO W OYM

, sy UG WL Jo (g RAmPK PO sy

welqug pUg

L

swosmpeny snquoyy - meoud (1)



3r

%
‘uonwAy i o o) By
(1MO  puv wamoy, o & gl-s1-s eugsLTuu)) gy uqg €61 Su..tonzsﬂ__.acﬁaﬂ aqjo H ©
*(uops
qud
. P
oYW} snum
pa S¥ pus smoq
-pnpouoo jou uo:u!.ﬁ & wﬂmﬁ_uue 1 gl-11-g% Anunco e
wopmORY  puv armynotify £9 € gh-11-6z squg ueierexewng ugqg £61 Josired moprea upepoog jowaBenav enuuy 1
p ‘W H
P27 120000 orEnINTp UOTSNOSIp  posTe ams ‘oN
Ry wr izl g/ nsiugy WAELIm] 4jo (s)aeq  ogm  rqupy jo smEN 4pun) welgng  pug ‘IS
(861 I SNOISsSNISIA NOLLYMNA LAOQHS "4!




18. SPEAKER

Announcemaents
Sl. Subject Date
No.
1 Certain modlﬁcatlonl in the pmcedurt for dealmg with Callmg Attention
notices . 20-11-78
2 Appointment of Committee on the Use of Language . 24-11-78
3 Smuge of the Houwse on the 12th December, 1978 on account of change
date of Muharram, to transact the businem (inclyding Questions)
ot%'lnall y scheduled for the 11th December, l978 and Elcrvanoe of
holiday on the 11th December, 1978 . 8.12-78




19. STATEMENTS
(1) Swo-motu statements made/laid by Ministers under Rule 372.

sl Subject Name of Minister ~ Date]  Time
No. taken
] ] 3 4 5
H. M.

1 Air crash on 19 November, 1978 involv- Shri Jagjivan Ram 20-11-78 o o4
ing an L.A.F. aircraft in which a
large number of lives were lost.

2 Government businem for the week Shri Ravindra Varma 24-11-98 o of
comgscncing the 27th November,
1978,

3 Establishment ofa rate of exch Shri H. M. Patel 27-11-98 o0 oy
bnemgcln the Indian Rupee and
Ooubile.

4 Arrest of a Minister of Bibar Govern- Shri Dhanik Lal 28-11-58 o o2
F'“;‘. hmd a Member of Parliament Mandal
in Bihar.

5 Calling off of the indefinite strike re- Shri Chand Ram 29-11-58 o og
sorted to by port and dock workers
in the major ports,

6 Government business for the week *ShrilL. K. Advani 1-12-78 o og
uouamcncing the 4th December,
1978.

7 Govcnk:ment business for the next ShriRavindra Varma 8-12-98 o o5
week.,

8 Govcrnment business for the week Shri Ravindra Varma 15-12-98 o og
commencing the 18th December,

1978.

g Circumstances leading to the death on Shri Morarji R. 1812-78 o 18
December 14, 1978 of Shri 8 Desai
Narain Singh, a Member of
House, following & heart attack.

10 Crash-landing of a Boein:g 797 aircraft Shri  Poruwshottam 18-12-78 o o6
of Indian Airlines on the 17th Dece- Kawshik
mber, 1978, at Hyderabad.

11 Apggintment of a Backward Clasees Shri Morarji R. 20-12-78 o o2

mmission, Desai

*Statement made on behalf of Shri Ravindra Varma.

33
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t L 3 4
H.
12 Ne(v oﬂz:o;e gw discovery off Mahim Sbri H. N. Bahuguna s1-12-78 o
Y

1 Repoc jacking ofan Indian Air- Shri Purwhottam gi1-12-98 o
3 Bod'ngl-)es:‘ oat flight fom Kaumbik

Calcutu to th Dece-

wber, 1978.

®14 Export of Sugar and Gur , . . Shri Mohan Dharia  22-12-78 o

SSwatement was also laid onthe Table,



(ii) Statement under Rule 199

Name of
Minister who
Subject Name of Member made state- Date Time
ment pertinent taken
thereto

H. M.

"Resignation fron the oBze of the Shri Charan Singh Sthl Morarji = 22-12:78  1—49

of Home Affairs.




(iii) Matters under Rule 377

Uttar Pradesh.

Name of Minister who
-8l Subject Member who made the Date Time
No. - raised the statement ' taken
matter,
—
1 2 3 4 5 6
H M.
1 Reported grant of Paper Shri Dhirendra- — 20-11-78 o—o3
Conversion Licencetoa nath Basu
big Unit thereby threa-
tening the existence
of Units in the small
scale sector.
2 Functioning of the Film Dr. Vasant —_ 20-11-78 o—oR-
Finance Corporation,the  Kumar Pandit .
Indian Motion Pictures
Export Corporation and
the Hmdustan Photo
Filma,
3 Strike by the Pharma- Shri Janeshwar -— 20-11-78 o—or
cists. Mishra
4 Reportedresentmentamong Shri Samar — 20-11-78 o—om-
the workers and em- Mukherjee
ployees over the Indus-
trial Relations Bill.
Selection of plavers for Shri K. Gopal —_ 21-11-78  o—on-
Indian Cricket Tecam
that toured Pakistan.
6 Reported disturbances in Dr. Ramji Singh _ 23-11-78  o—o2"
Bihar on the question of
rescrvation for backward
communities in Govern-
ment services.
7 Need of legislation for Shri Eduardo —_ 21-11-78 o—on
reforms in  electoral Faleiro
system.
8 Reported shortage  of Shri Brij Bhushan. —_— 21-11-78 ooV
fertilisers and diesel in  Tiwari

36
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12

15

17

18

.

19

20

Reported sufferings faced
by people of Cachar and
Goalpara districts  of
Assam due to dacoitics
from across the border
of Bangladesh and in-
action on the part of
police and Border Se-

curity Force.

Reported sinking of ancient
monumentsand stupasin
Kushinara, Deoria dis-
trict of Uttar Pradesh
after recent floods.

Reported  agitation by

clopment workers of
Life Insurancg Corpora-
tion to press their
. demands.

Reported shortage of coke
in Maharashtra.

Law and order situation in
the State of Manipur.

Reported decision about
inspection of India's
nuclear  installations by
an international panel
of scicntists.

Maintenance of temples
and statues in Khaju-
raho.

Need for reorganisation of
distribution pattern of
soft coke for Southern
States,

Reported danger being
faced by coal field arcas
after the rains and floods.

Reported refusal of the ma-
nagement of the General
Insurance Corporation to
negotiate with the re-
presentatives of  the
Union on certain prob-
lems of the employees.

Drought  situation in
Maharashtra.

Demands ofthe empl
of New Mangalore ;zort

Shri Ahmed
Hussain

Shri Ugrasen .

Dr. Bapu Kaldate .o

Shri R. K.
Mhalgi

Shri N. Tombi
Singh

Shri G. M.,
Banatwalla

Shri Nirmal .
Chandra Jain

Shri K.T. .
Kosalram

Shri Robin Sen .

Shri Dilip
Chakravarty

Shri Hari .
Shankar Mahale

Shri Janardhana .
Poojary

21-11-78

22-11-78

22-11-78

22-11-78
22-11-78

22-11-78

29-11-78

23-11-78

23-11-78

28-11-78

24-11-78

24-11-98

0—01:

o—ol

0—o01

o—02

o—0l

0—02

0=—01.

o—07"

0—02

O—01




21 Loack out at Spece Pipe No.
1 and 2 units of Kulti
Works, Indian Iron and
Steel Company in West
Bengal.

22 Continued  closure  of
M=ssrs, J. K. Manufac-
turers Ltd., Kanpur,

23 Reported low price fixed by
e Government for

paddy.

24 Reported  encorachment
by Bangladesh nationals
on reserved land in Go-
bindapur under Barpeta
sub-division of Asam
State.

25 Sharp spurt in money sup-
ply in the first and second
quarters of the current
financial year,

26 Reported hardship of the
salt labourers in Suren-
dranagar  district of
Gujarat State due to
untimely rains.

27 Need for construction of
a broad gauge railway
line from Ernakulam to
Alleppey (Kerala).

28 Need to evolve a common
policy for the settle-
ment of boundary dis-
putes among  various
States.

29 Reported steep fall in the
prices of cotton and los
suffered by the cotton
growers of Punjab,
Haryana and Rajasthan.

30 Reported non-supply of
hard coke to Agra resul-
ting in paralysing of the
Foundry Industry there.

31 Need to dredge the rivers
Suvanshiri and Lohit to
save certain  villages in
Assamrom floods.

Shri Ramji Lal

Shri P, Rajagopal
Naid

Hossain Khan

Kumar Pandit

Shri R.K. Amin

Prof. Madhu

Shri Eduardo

Shri B;lw:ln_t Singh

Shri Shambhu
Nath Chaturvedi

Shri Purnanarayan

24-11-78

24-11-78

27-11-78

27-11-98

2y-11-78

27-11-78

27-11-78

28-11-98

2B8-11-78

gg-11-78

2g-11-78

M.M.

0—07

O
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32

33

34

35

k¥

38

4

Reported contribution by
ndustrialists to the for-
mer Prime Minister for
the last General Elec-
tions,

Reported supply of bad
quality of wheat by
Food  Corporation of
India to Himachal Pra-
desh.

Reported strike warning
by the Jute Workers’
Unions.

Reported delay in intro-
ucing the Central Ma-
rine Bill to protect the
interests of traditional
fishermen,

Need for control over
Khandsari Units to
benefit the cane growern.

Reported attempt of a
multinational company
to wipe out a medium
small scale indwstry in
Karnataka.

Reported discontentment
among the consumers
due to increase in the

ice of wheat sold
'air Price Shops in vari-
ous States.

Blockage of roads due to
heavy snow fall in Ladakh
and immediate need to
rush supplies to that
area.

Reported traffic restrictions
imposed by the Police
Gnmm.inior:’cr, Delhi on
the occasion of Kisan
rally to be held on the
agrd December, 1978.

Reported demand to in-
crease the price of paddy
in Southern States.

Film Pinance Corporation
and the Indian Motion
Pictures Export Cor-
poeation.

Shri Jyotirmoy
Bosu
Shri Balak Ram

Shri Saugata
Roy

Shri Dinen
Bhattacharya
Shri Rameshwar

Patidar

Shri K. Lakkapps

Sheimati
Parvati Devi

Shri Mani Ram
Bagri

8bri P. Rajagopal
Naidu -

Dr. Vl_unt Kumar

o

29-11-78

30-11-78

so-11-78

s0-11-78

30-11-78

1-12-78

1-12-78

1-12-78

1-18-78

41298

4128

o0—o1

o—g[




40

43

45

46

47

48

49

50

s1.

53

Reported failure of the Shri K. Lakkappa
nationalised banks in
rendering  sufficient
assistance o the weaker
sections of thc society and
to the small-scale sector.

Reported recent incidents Dr, Karan Singb
in the border town of
Poonch.

Reported agitation over the Shri Baldev Singh
contract labour system of Jasrotia
the Food Corporation of
India.

Reported agitation in  Shri Arjun Singh
Etawah (Uttar Pradesh) Bhadoria

ducwdkgedrapcofn
Harijan girl.

Reported short fall in the Shri Saugata Roy

volume of work in

office of the Controller

of Accounts, Department

of Supply, Calcutta due

to which a number of

posts were not being filled

in.

Reported demand to de- ShriRobin Sen
clare Burdwan-Asansol
area a8 suburban area.

Reported warning by an ShriO.P. Tyagi .
Aeronautic Expert about
obsolete equipment in-
stalled at civil and mili-
tary airficlds.

Need to review the working Dr. Laxn.i-
of the Industrial Under- narayan Pandey
akings.

Small Scale Industries situ- Shri R. K. Mhalgi
ated in backward and
tribal arcas.

Fixation of procurement ShriJaneshwar
prices of wheat etc. by the  Mishra
Agticultural Prices Com-
mission.

Examination of :ggunm Surendra
for mixing of alcohol with sBTham
petrol to tackle the
blem of alocohol surplus.

..

4-12-78

4-12-78

51298

5-12-78

5-12-78

s-12-48

5-12-78

6-10-98

61298

6-1a-98

19~18=78

001

001
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35.

56,

57.

508,

3.

64.

63.

Reported notice served by
the employees of Nation-
alised and other Banks to
go on strike on 28th and
2gth December, 1978.

Problems of tobacco
growers.

Working of Indian’Agricul-
tural Research Institute.

Reported scarcity of coal,
Kercsene and firewood
in Delhi.

Disposal of accumulated
stock of soiled woollen and
Cotton cloth and ready
made garments in Conn-
aught Place Branch of the
Khadi and Village Indus-
tries Commission.

Reported firing in Deogarh
town of Sambalpur Dis-
trict, Orissa and the news
thereof broadcast in Oriya
Bulletin of Akashvani.

Reported inadequate lu¥ply
of coal to West Bengal by
the Coal India Limited.

Expansion of Cochin Ship-
yard.

Demands of the Officers’
Association of Hindustan
Aeronautics Ltd., Bharat
Electronics, H. M. T.
and Indian Telephone
Industries.

Repnrted non-availability of
soft coke and kerosene oil
in Himachal .

Situation in Andaman and
Nicobar Islands.

Press reports that a number
of Tranian students were
under orders of depora-
tion from India.

Reported deaths in Dhan-
bad due to consumption
of poisonous liquor.

Shri Ugrasen

Dr. Vasant Kumar
Pandit

Sh.ri Vijaykumar
N. Patil

Shri Jyotirmoy
Bosu
Shri Hukmdeo

Narain Yadav

Shri Pabitra
Mohan Pradhan

Shri Robin Sen
Shri K. A. Rajan

Shrimati Parvathi
rishnan

Shri Balak Ram .

Shri Manoranjan
Bhakta

Shri Hari Vighnu

Kamath

Dr. Ramji 8ingh

13-12-78

13-12-78

13-12-78

13-12-98

13-12-78

15-12-78

15-12-78

15-12-78

15-12-98

15-12-78

15-12-78

15-12-78

18-12-98.

H.M,
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70.

7.

73

74.

75

n:.;l‘dmng ;the gudauon list
revising

tion lulofl.A S. 8

of Andhra Pradesh of
1956 recruitment.

Reported  declaration by
Acharya Vinoba Bhave
' that if anti-cow slaughter
enactments were not
sed in West Ben md
Kerala, he woul
fast froas 1 Jmua.ry, 1979.

chorted dissatisfaction

the officials and

the ministrative staff of

the Shipping Corpora-
tion of India.

Reported pen down strike
by non-gazetted _postal
audit association, Nagpur.

Kisan rally in Delhi on the
23rd December, 1978.

Spread of encephalitis in
Terunelvely and Tuti-
corin in Tamil Nadu and
the medicines needed
there.

Reported famine conditions
in Raipur and Bllagg
districts of Madhya
Pradesh.

Demands of old age pen-
sioners.

Reported indefinite  strike
by the employees of Hind-
ustan Antibiotics Ltd.,
Pimpri, Pune.

Decision to import an addi-
tional quamity of natural
rubber i the in-
terests o rubber
growers.

Reported cancellation “of
certain trainsin Olavak-
kot Division of Southern
Railway for want of coal.

Working of the Fertilizer
Planning and Develop-
ment Limited, Sindri.

Shri G.;S. Reddi .. 18-12+78 _,

8hri Surendra . 18-19-98
Bikram

Dr. Vasant Kumsr 18-12-78
Pandit

Shri Vasant Sathe e 18-12-78

Shri Mani Ram .. 18-12-98
Bagri

ShriK, T. . 19-12-78
Kosalram

Shri Sharad Yadav . 10-12-98

Shrimati Parvathi . 19-12-78
Krishnan

ShriR. K. Mhalgi . 19-42-98

Shri Geor, Shri Mohan 19-12-98
Mathew Dharia g

Shri A. Sunna 20-12-78
Sahib

Shri Yuvrsj o 20-12-98

o&

ool

o-m
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1 2 3 4 6
79. Indo-Bangladesh Agreement Shri Amar Roy 20-12-78 o©O.08
of Y, 1974onthe Pradhan
principles of demarcation
of boundary between the
two countries and ex-
change of certain enclaves.
8o, Rﬁrled shifting of Naval Dr, H. Austin 20-12-78 o.ox
ademy from Cochin;
81. Information given the Shri Jyotirmoy .o g0-12-78 00
Indian Gommwcialb;ilou' Bosu
Auoc:auon about the
aircraft which
cmh nn ed at Hydera-
82. Reported threat to the Shri jaykumar .. 21-12-78 001
hana Bird Sanctuary N. Pnul,
from the Mathura Oil
Refinery.
83. Reported intention of Or- Dr. Subramanian . 21-12-78 0-03
isation of Petroleum Swamy
porting Countries to
raise cru& oil prices from
January, 1979.
84. Reported short supply of Shri Dhirendra- 21-12-%8 0°03
coal in industrial areas of nath Basu.
eastern region for want of
wagons.
8s. Final reportof the Vimada- Shri G. Narsimha 21-12-78 0'02
lal Commission of Inquiry. Reddy.
86. Medical treatment to Khan Prof. Samar Guha  Shri Atal 21-12-78 o182
Abdul Ghaffar Khan. Bihari Vaj-
Ppayce
87. Relief measures in the ShriR. V. Swami- . 22-12-78 0°03.
cyclone affected areas of nathan
castern part of Ramnad
District, Tamil Nadu.
88. Reported scarcity of cement Shri H. L. Patw .. 22-12-98 0° 04
and other building ma- o
terialsin Amam.
8g. Tribals of Singhbhoom, ShriA.K.Roy. . 22-12-78 005
chi, Dumka etc. dis- .
tricts of Chhota Nagpur.
go. Air Force Station, Jamnagar, Shri B. Bhanwar . 23-12-78 o'ot
1. Research Scholars of All  ShriU e 22-12-78 o'oR
9 India Institute of Medical grasen 7
Sciences, New Delhi.
9a. 22-12-78 ooz

Situationin Karnataka. . ShriS.Nanjesha
Gowda




(fv) Statemen tunder Directiod 16 correcting information regarding Starred Question

Brief subject Name of Minister Date “Time

" taken.

H.M.

‘Correcting the reply given on 6-12-78 to supp~ Shri Dhanik Lal 20-12-78 o'ot

lementary question by Shri B. P. Mandal Mandal
on Starred Question No. 248 regarding
Pakistani Agents apprehended.




m{swtw.md&&u-m'

— amana 2

4], No. " Subject. Statement made by  Date Time
taken
H.M.
. (1)1 Certain: incidents that took. place- ShriC. M. Stephen, 28-m-28. o 0b
¢ )'in.oonmion.with the Samastipur
PollandJii). .amrest ofiand .
injuries to.Shri Vasant Sathe, M. B.

*z. ‘Informatiom givenito-the House-om ShriC. M.Stephen 1m-m78 o3y
the 8th December,, 1978. abeus
oflice of Commimioner of Police
en the alleged threat to the life of
she Prime Minister.

e *The Speaker clarified the poeition om,-1a-78 abomk the poicasisci by the Leader of

45



ao. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS:™

Busines . *  Time taken Dacemﬂu to
. the tof time:

taken

ADJQURNMENT MGTIONS. .
RILLS— L

(a) Government Bills-- . . . .

. a5
(6)" Private Membersi Billa . - y go. 48
BUDGET. | l
(a) Railway Budget . 2 45 8
(b) General Budget . 4 32 29
@ALLING ATTENTION. NOTICES (Rult 197); RN 68
DISCUSSIONS
(a) Short Duration Discusions (Rule.1g3) . . 83 5
(b) Half-an-Hour Discussions (Rule§s) . 6 oo 8¢Q-
MATTERS UNDER RULE g77 . g 46. 2:5,
MOTIONS—
Motions (Rules-1g4 and g42) . . . 13 2§. 8:.6e
—PRIVILEGE ISSUES 17,99, nig;
QUESTIONS 22 30. 14'5 .
RESOLUTIONS—
(a) Statutory Resolutions g0 o1
(b) Private Members' Resolutions . 4 58 32
STATEMENTS (Rules 199 and 372) . . 4 22 2* 8.
OTHER MATTERS Such as Oath or Affirmation, papers
id on the Table, Obituary References,, Points of Onder .
etc. . . . . . . . . . 0 327 68
ToraL . . . . . 155 O% tm_
46
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